C. A No. 7533 OF 1997
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(For Judgnent)

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Cvil Appeal No. 7533 of 1997

I ndi an Handi crafts Enmporium & Os. Appellant (s)
VERSUS

uad & Os. Respondent (s)

with

Civil Appeal No. 7534 of 1997 (Ms. lvory Traders & Manufacturers Assn.
vs. Union of India & Os.)

G vil Appeal No. 7535 of 1997 (Ms. Indian Cottage Industries & Ors. vs.
ud & Os.)

WP.(C No. 35/2003 (WId Life Trust of India vs. Union of India & Os.)
(Heard by Hon' ble the Chief Justice, Hon ble Y.K Sabharwal and S.B.
Si nha, JJ.)

Date : 27/08/ 2003 These matters were called on for pronouncenent
of Judgnent today.
CORAM :

HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTICE S. B. SINHA

For Appellant (s)/
Petitioner(s)
in appeals M. E C Agrawal a, Adv.
in WM. Sridhar P, Adv. for
Ms. P S N & Co., Advs.
For Respondent (s)
Vijay Panjwani, Adv.
P Par meswar an, Adv.
Naresh K Sharna, Adv.
Ani| Katiyar, Adv.
Bel a Maheshwari, Adv.

Javed Mahnud Rao, Adv.
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B B Singh, Adv.



Satish Vig, Adv.
Aruneshwar Gupta, Adv.
Sati sh K Agni hotri, Adv.
K R Nagaraj a, Adv.

Gopal Singh, Adv.

V K Sidharthan, Adv. for
s. Corporate Law G oup, Advs.

Ashok K Mahaj an, Adv.

7 523553333

Hemant i ka Wahi, Adv.

Hon' bl e M. Justice S.B. Sinha pronounced judgnent of the Court.

Wth the directions and observations contained in the signed judgnent,
etition are dism ssed.

Report abl e.
(USHA BHARDWAJ) (MADHU SAXENA)
P.S. To Registrar COURT MASTER

(Si gned Judgnent is placed on the file)
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